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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

ORIGINAL APPLICATION NO. 455/2015 m 07 ,

(MA NO 70/2024)
\;:‘,ill o !
IN THE MATTER OF " NOTARIAL :
N
Dr. Devashish Bhatttacharya ...Applicant \\0 &
Versus
State of Uttar Pradesh & Ors. | ...Respondent(s)

REPLY ON BEHALF OF RESPONDENT NO. 9 CENTRAL GROUND

ﬁb} | WATER BOARD

| m'p}
/g/ Nidst Resp lly Showeth:

i %
\‘ﬁ\ 1, 148 Y riginal Application No. 455/2015 was filed by the applicant
\\O 2 > large scale pollution being caused by unorganized petha
\. X hufacturing industry in Agra City seeking direction to stop using fossil

fuels for manufacturing petha and not to dispose of waste products in

sewage or in open places in Agra.

S¥5~-. . 2. That the order of the Hon’ble Tribunal dated 02.08.2016 and 26.08.2016
CLAVER R

BErone MgereDsubject matter of challenge in Hon’ble Supreme Court in Civil Appeal
No. 9892-9893/2016. Wherein the Hon’ble Supreme Court vide order dated
23.07.2024 has remanded the matter back to the Hon’ble Tribunal by setting )

aside the order challenged. In view of the above said order of Hon’ble
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Supreme Court the Hon’ble Tribunal has passed the order dated 13.08.2024
to restore O.A. No. 455/2024 to its original position.

o

- That the Applicant, in the Original Application No. 455/2024, prayed before
the Hon'ble Tribunal seeking directions to the Central Ground Water
Authority (CGWA) and made party as Respondent no. 9.

Para-wise reply

4. That the Para 1-3 of the Original Application is matter of record hence, Does

not warrant any reply from CGWA.

5. That the Para 4-7 of the Original Application content Facts of the case, and

does not pertain to CGWA, hence no need to reply.

at the Para 28 of the Original Application, stating NOC not obtamed from
CGWA. it is submitted that the Uttar Pradesh State Ground Water
Management & Regulatory Authority has been constituted by the State Govt.
(Uttar Pradesh State Ground Water (Management & Regulation, Act.20195)

SVITT L . TETTTLR
BEFOI(E i"l-
and issuing of NOCs and its renewal for ground water abstraction in the

State of U.P, and the said Department is completely tunctnonal since

LY P

October, 2020. e

ANV p

8. That the Para 29-34 of the original application Pertains to other Authorities.

Hence, no reply needed from CGWA.

o o \
Satya Prakash Stivastava S;ﬁ’ o

Advocato & Notary
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Reply to Limitation

9. That the Para 35-36 of the OA Does not warrant any reply from the

answering respondent.

Reply to Prayer

10.Prayer (a to e) of Original Appiication does Not pertain to CGWA and No
relief sought from CGWA. However, It is submitted that since, the UP-State
Ground Water Authority is completely functional, hence an inspection to be
undertaken by District Ground Water Management Council under the
Chairmanship of District Magistrate with the Nodal department of Agra to
check the scale of illegal use of groundwater and plying of trucks during day

time in Agra city for use by Petha units.
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